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Title: Energy Conservation (Amendment) Bill, 2022

A FUTUFA : 3MTScH TRR 24, Soll TR0 I f39P, 2022,
AT H3T &Y 3R &, R¥ig ol

THE MINISTER OF POWER AND MINISTER OF NEW ANI
RENEWABLE ENERGY (SHRI R.K. SINGH): Madam, I beg to move:

“That the Bill further to amend the Energy Conservation Act, 2001 t

taken into consideration.”
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city scales, by generating their own energy or increasing biodiversity.
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Tedl Bl 39 fod # g9 39! Asc! foar § f o fafegw i
AT 100 fhdidic die @1, 98 U Tl P RepPoRHC HI Rgua
ARG 3f1F TST & IRT B0 | UG g8 gaR o= & o f T
Ared grm | Ffd IR IR I8 39 o= & 31 96 &1 U 1 8|

3T F& 31T SUIC IR a1 W 81 6T 82 India is the third bigge
country in the world in importing crude oil. ST 3t AT HA S A e
fo 3t 89 e 3Mfgd o | B, 30N o @ &1 §H 39 SUIE B! UK
TRTAH IR HH ST 918d gl a8 2020-21 H 62.2 fafera quy s@
g T U 3R g 2021-22 H 119.2 fSferg guy SieR @d | giw
T 98 I ) 1S H g0 ¢ 3@ 71 31U TSI H ¢ aitorg, Sfidiaht
OTfh < g, JUU 81, RIU 81| WPR I a1d DI H i@ s fb §
R_gued Tl Had safaT Ual 6! 3R I8 6, FASHC ol Pl Da
H & AT, T8 BIa- FHUA Dl WH B & (01T, SYDI SR PR «©
ferg a1 wellge ardT & forg, 98! 89 Su USIergd & TRddh Bl 9




YSIT A1 II8d ¢ 89 Uciiorad At & ary, diedt & ary &
PP 39 TIAT G|

3 dg ¥ wifect o B, § 39 wifect § 781 <1 Irear g1 9 201¢
20 H 227 faferos <9 %e sifga foman, 9 2020-21 # 196.5 e a7 &
3{Tad fordn, SHIE 82 TRYC § ol 8HRI A1 & | §ARI WPR A TRIIC fhe
g f 9 2022 TF TH TP IeTo 82 TRAC T 67 TRIUC T ABR AT
gg 304 39 H 9gd 59T Yhed gl I8 aHl 8 51 89 Rgued Te
3R ST MeRE ¥ 38 RET H| T8l B1e- Hidbe P I1d ¢
TR Dig H TS HTa Tegd IR Jw! ¢ ol WHIld® & fb 3R
S| BT Bl HH B, U WSaRM H HIa- DI ord-T Regd B
3P| HTa- shisc T | dal BIe- higc Alhe g1, dol BIa- hig
3uds fole Ardhe &1, AT & dHH 98 oib g | HIad 39 HIdhe -
A ! HH T HH RS HR 9 3 aral i1 7 5 9 10 fafera sfar @
WG] BT, I8 d0s o o] NUIC g1 WA g [ gH SN ST RS A &
38 ©, TS 39 HIa Hbe ¥ 3 ad aad | 5 ¥ 10 fafera sier @
BTGl HRA Dl BRI STIAT §H SUB! 3dR 3% UiRTs H 9 B
3 e U WPR 1 $ 3R UM fhu g

I o fepa Saaudie v +ft forar 81 9T U T I ¢
Y i ferd Saauvic T HR 3B §, By UM 9id el | fohue 8l &
g1 I IR U & U S1d el H 81, 39 e & HEH 36138 6, 39
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3T 3R D] R HL | 3qd AT A S, 2022 T 51 BOIR 331 AN
@I, T Protec U, @] 91 Rpa Saaude ¢ <o 9 i unmm
7 dfiftees o %I A total of 26,967 number of candidates gaine
employment also. GH W Y SJ-LIGIHEI'C iy QQE{ %l A total of 51,33
number of candidates have benefited from the skill development trainin




provided under Suryamitra programme, out of which 26,967 number ¢

candidates gained employment also. g &H mﬁ‘m N Q% %‘? e WFQ’I
FX g © [P ¥ 2022 dF 175 THTaTe Rguad 3-6if &1 TRAIC g, 394

gH AN 3 &R Foh | A del Wi ¢ T a8 WuURY v 781 g1 39 -
B9 @I 30/06/2022 TF 114.07 mare R_yued Tolf Hulidt s=er
TR b 8, SUDI AT § [ gH4 39 31 Jdls db 3did R ol &
RS 3ife R=quad Tell g, 39 3far Rad 3R caidrsl aqaad
S ICIRM, IS BR SAAUHC 3P gISSIo caIdrS g, S gHT
foiaT §, 89 $¥ Ryued Tl 3R aeflH TSl @8 | g9 39& forg ¢
O 9 far g1 3T g1gsiod cardret & ot e sfid IR
f Bt g, T ITP fore e @l TawT $1 8, TP ATRIT 3 &
A foar| 33 TRe T ¥W <19 ek UH & Bhol-al J Yod BrRARE
RRET, HiuwU g, IR Jaek # a7 geusied § a1 X

TRATH §, 4 §OIR TITETE &1 Th TRIC &, §H ITDH! TR BT |

319 Hifau o iy Tl av 2015 & 3mT 3R 98 ay 2016
THR 8 AT ST HA I fhan f ad 2019 § g & s9-9S @R
@ 89 W= 3R 98d I9d o Hed ¥, d 399 3T 8l T
A, ST URA &I had AU RidT 98 81 YR DI 30 FY-T
gHaT @l it T g1 ot g § i aRe ¥ Taigd aTfH, s don
g1 BT SHRH P T f<idT 7, o RO R gHar & are T H 8
®1Y-26 7 81 AT ARG A 81, H 8 Tl § [P 3ToT 3R ITD! Bls AT
X T§1 & dl 98 YR & IR T HAl R A S R W 61 §H S
3rfigvic @l gi-ar § Ui S| 36 o Y H f9d &1 qHdT a1 E
YUdlc |

SUSHRI MAHUA MOITRA (KRISHNANAGAR): Thank you, hon. Chairperson, Madan

I stand here today on behalf of my Party, the All-India Trinamool Congres



to speak on the Energy Conservation Bill, 2022, which seeks to amend th
older Act of 2001.

I would like to begin by quoting the late US President, Jimmy Carte
who said : “Every act of energy conservation is more than just commo

sense -- | tell you it is an act of patriotism™.

Indians traditionally have lived by the motto ‘money saved is mone
earned’. This holds entirely true for energy as energy saved is energ
carned. Energy conservation or energy efficiency might be one of the mo:

important factors going forward in India’s sustainable growth.

Now, what are some of the main things that this Bill seeks to do ¢
stated in the Objects and Reasons. I am going to try and explain the two ¢
three main things very simply. Number one, this Bill adds large residenti:
buildings. What are large residential buildings? It 1s those with a connecte
load of 100 kW or with contract demand of 120 kVA is brought into th
ambit of this Act. Previously, it was only for DISCOMS and commerci:
buildings.

The second thing that it does is, currently only the DISCOMS had
mandate to purchase renewable energy, and with this Amendment this
going to be extended to industry. For example, an industry like a cemer
plant has to buy 25 per cent renewable power. Now, cement is a Round-th
Clock (RTC) process and continuous process industry. Solar energy is onl
available for a certain time. So, the cement plant cannot meet all its neec
from buying renewable energy. What can it do? It can buy carbon cred
certificates instead of purchasing renewables, and companies like the Sol:
Energy Corporation of India can sell these certificates.

The third thing is that this Bill allows the Government to mandat

utilization of a minimum amount of a specific renewable. For example, on



can say that this 1s an oil refinery and this oil refinery is mandated to utiliz
10 per cent green hydrogen or one can say that a fertilizer industry
mandated to use 10 per cent green ammonia. Now, the promotion of gree
hydrogen is a good forward-looking objective and there is no doubt about i

but there are simpler goals that can be achieved with far superior outcomes.

For example, India worked on the LED lighting revolution, and w
need a similar revolution in solar heating and solar pumps. The concept ¢
carbon trading markets, and rules in usage by DISCOMS is doing nothing t

incentivise solar pumps and solar heating.

The hon. Prime Minister’s mission is a home-for-all under the Prim
Minister’s Awas Yojana, which is a great scheme, but this essentially mear
that all those citizens will expect to have cooling in their homes whether it -
a fan, air cooler or an air conditioner at least in the Summer. So, we need t

talk about cooling equity. Nobody is talking about cooling equity.

The Inter-Governmental Panel on Climate Change predicts that by th
year 2100 -- which is 80 years away -- the need for electricity for pows
cooling is going to go up by 30 times than what it was in 2000. Now, this -
a global statistic. India’s Ministry of Environment’s Ozone Cell has alread
talked about cooling goals in the India Cooling Action Plan (ICAP). The
had a very comprehensive Report published in March, 2019 and an hor
Member of this House, Dr. Harsh Vardhan, was then the Minister and h
signed on the Report. It is a very comprehensive Report. The ICAP seeks t
reduce cooling demand by 20-25 per cent by 2037-2038, but this currer

Amendment does not take cooling demand anywhere into consideration.

The Bill only talks about large residential buildings. The reality is th:
we need to focus on passive cooling. What 1s passive cooling? When yo
are designing a building, you need buildings that utilise shading and othe



techniques. We need to incentivize the use of five-star energy-saving a
conditioners, solar heaters, and solar pumps. None of this comes under th
purview of this Act. The same India Cooling Action Plan report states th:
"The aggregated nationwide cooling demand - this is something that -
measured in Tonnage of Refrigeration (TR) - it is going to grow aroun
eight times by 2037-38 as compared to the 2017-18 baseline. So, in 2
years’ time, it is going to grow eight times.

The building sector cooling demand that you are talking about wi
grow 11 times; cold-storage chain demand will grow by four; transport ai
conditioning will grow by five times. When you say that it is a gree
building, how is air conditioning in most of our buildings done?

We think about residential buildings; most of us live in residenti:
buildings. It 1s not something that the builder does, it is not something th:
the Government does, air conditioning is put by individual consumers. So,
buy it; you buy it; and we fit it into our homes. So, eight per cent of th
current households in India have air conditioners. This is anticipated to ris
to 21 per cent by 2027-28. So, in another five years’ time, 21 per cent «
India’s homes are going to use air conditioners. In 15 years’ time, 40 ps
cent of India’s homes are going to use air conditioners. So, what do we nee
to do? Currently, the Oxford India Sustainability Center has come up with
study that says that about 40 per cent of air conditioners being used in Ind;
today have only a 3-star energy efficiency. We need to make sure that all a
conditioners that are sold have an incentive for R&D, incentive ft
manufacturers to progressively improve or 5-star units to be available, an
for people to be incentivised to buy them. Solar-based cooling technologic
should be given a big R&D focus because we are not focusing on coolin
technologies.

If you are talking about rural households, air coolers and ceiling fan

even ceiling fans and air coolers, we have something called the Bureau c



Energy Efficiency. Today, when you go to a market — for example, you go t
Kotla market — and intend to buy a fan or a cooler, there is no BEE stamp o
all of them. So, we have to make sure that everything available to th
consumer, even in terms of non-air conditioners - fans and coolers — hav
the BEE stamp.

When you read the ICAP Report, it spoke of short-term, medium-tern
and long-term recommendations. I am just going to look at the short-ter
recommendations. It says very clearly that India needs to recognize coolin
as a National Thrust Area and promote R&D for cooling; it needs t
facilitate and encourage applied research for energy-efficient coolin
technologies. I don’t find any mention of this in the current amendment Bi
at all.

One very important thing we need to concentrate on. Most of India
cooling requirements occur between 7 p.m. and 10 p.m. That is the tim
when people come home after work; families sit together. This is when th
fan 1s on; the air conditioner i1s on; and the air cooler is on. When we ai
talking about renewable energy and you are concentrating on solar energ
please understand that solar energy is available during the day. So, we nee
to shift the availability of storage for solar energy to the 7 p.m. to 10 p.n
slot.

While we need to create solar energy, we need to create four-hour pea
storage battery to store this solar energy. We need to create pump sol:
hydro, grid scale batteries to ship the availability of solar to the 7 pm to 1
pm time when people need it. Otherwise, it is useless because the time whe
people need it is not when renewable energy 1s made available.

When you see India’s size, India is a vast country, and perhaps no othe
country in the world is as big as India, which has only one time zone. Thei
is a study by the CSIR-National Physical Laboratory. It is a scientific stud

which says that there is a huge benefit to evaluating. At least let us evaluat



the idea of two time zones for India. One for the North East Region - Assai
to the North East, Andaman and Nicobar Islands, because the sun rises at
or 6 am. and sets as early as 4 p.m. in the evenings during the winte
Government offices start at 10 am. So, you have that peak time in th
morning where energy is wasted. In the evening, in the North Eastern part «
India, you need electricity from 4 pm for lighting; for the rest of India, yo
need it at 6 pm. So, again, you see, the circadian rhythm of people plus the
energy needs are different. Perhaps, the idea of making that part of Ind;
GMT+6.5, which is supposed to be for us GMT+5.5 for the rest of Indi:
would be beneficial. The study actually says, it would result in an annu:

saving of approximately 2.7 billion units of electricity.

This study was done by the National Physical Lab under CSIR. So,
think there is a critical need to implement it urgently in terms of both healt

and energy conservation.

Let’s look at the Bill from the perspective of industry because we ai
encouraging industry to actively produce renewable energy and promot
renewable energy. What are we doing to make things easier for the industry
The first biggest challenge is the policy consistency. The regulator
framework for renewable energy and the procedures are different from Stai
to State. The definition of the Renewable Purchase Obligation, RPO, diffe
from State to State. This company which is operating pan India is taking
huge risk of investment because different standards are there for every Stat

The policies are available for five years. Again, you have an investment risl

You do not know what is going to happen in five years’ time. You loo
at biomass. Biomass does not even have a comprehensive framework. Th
State Electricity Regulatory Commissions have delayed payments. Th

developers get into a debt trap because they are not getting their payments 1



time from SERCs. For captive solar producers, a consistent metering polic

1s a must. There 1s no consistent metering policy for captive solar producers

Let us come to GST. The Government previously had 5 per cent GS
on renewable energy equipment. Now, they have increased it to 12 per cen
If you look at the last 18 months, the prices of PV modules which are use
in solar panels have increased by 40 to 50 per cent. So, if you look :
domestic solar engineering, domestic solar procurement, and constructioi
basically, the entire solar EPC market has been hit. This is something w

need to look at seriously.

Regarding infrastructure, there is insufficient integration between th
grid and renewable projects. The grid is producing the renewable energ
The State Electricity Regulatory Commission 1s not being able to use all th
generated power. So, we need the transmission infrastructure to be ahead ¢
the renewable generation infrastructure. We are producing it. Th

transmission is not being able to pick it up. This is important.

Regarding overdependence on solar power, there is an allocation ¢
about Rs. 19,500 crore to facilitate domestic solar manufacturing. This 1s
great thing. Currently, 80 per cent dependence is there on one country whic
is China. So, we need to include provisions in our policies to bring win
energy at par with solar energy because most manufacturing for wind energ
is domestic. We can also look at mini-hydro. Of course, there is a lot ¢
untapped potential in mini-hydro. There are some environmental issues th:
need to be examined and we also need to promote biomass as an alternativ
energy source. What is happening now with using only solar is that we ai
not getting round the clock renewable power. This 1s something that ca

only be done with a mix of hydro, wind and solar.



The next thing is storage. There is a lag between the demand for th
energy and the time when the energy is produced. So, what do we need? W
need storage. India would need about a dozen gigawatt scale factories wit

an average capacity of at least 10 GWh.

So, the Government needs to support R&D and the local batter

manufacturing to scale up. This is something that is the need of the hour.

Regarding Green Hydrogen, currently, 95 per cent of hydroge
produced is grey hydrogen which comes from natural gas. There are som
technological challenges for transportation and for the usage. So, gre:
efforts and investments are required in R&D of the green hydrogen space.
is not going to be easy to shift overnight from 95 per cent grey hydrogen t
green hydrogen.

It 1s a good Bill. It is a step in the right direction but this Governme
has got an uncanny knack of ignoring what is important and concentratin
on what makes headlines. For example, we should now be looking at GD!
We are being exhorted by the Government to concentrate on our DPs. Sq
the G has been forgotten from the GDP. Look at the GDP only. Let us nc
make the same mistake with energy conservation. There is plenty of goo
work done by various ministries. I myself have read two ver
comprehensive reports, not by your Ministry but by others. I would reall

urge that those recommendations are encompassed into this Amendment.

In conclusion, we have got to be very serious about energ
conservation and about encouraging energy conservation. It is not ju

enough to be a Government of gasbags. We have got to do more than that.

SHRI JAYADEV GALLA (GUNTUR): Madam, [ want to inform you first before I sta
my speech that one of the companies that I lead as Chairman, Amara Raj

Batteries Limited, i1s an energy and mobility company. This Bill is quit



close to the area in which we operate. Therefore, I request you to be a litt]
flexible with the time as I am sure, the hon. Minister and the Governmer

will find the inputs useful.

Madam, the thematic objective to bring this Bill 1s to give legislativ
backing to the hon. Prime Minister’s Panchamrit which contains five nect:
elements right from sourcing 50 per cent electricity from non-fossil fuel
reducing carbon emission by one billion tonnes, installation of 500 G\
hours of non-fossil energy capacity, achieving net carbon zero emission b
2070, and reducing the overall emissions. The road seems to be perfectl
laid, but all we have to see is to what extent we will be able to extract th
nectar. Since we have to take the States along, in spite of the fact th:
Electricity 1s in the Concurrent List under Entry 38, technically th
Government of India can achieve this. But I feel, unless and until the hoi

Minister takes the States along, it 1s difficult to achieve all the five element:

Madam, the Bill as I see it aims to act as a facilitator to achieve COP 2
targets. So, I feel the proposed legislation is in the right direction. It is n
that since the Bill has come, we are proposing to work on renewables. Th
is not true. In fact, we have shown rapid adoption of renewable energ
sources during the last nearly one decade. If we are able to realise the s
goals of even 50 to 60 per cent, we will have huge savings in import bill
improving energy security, creating green jobs, attracting huge investment
and above all we can advance the adoption of clean tech innovations such ¢
energy storage technologies, and green hydrogen production etc. Froi
every angle, this Bill is of immense help to India and to its people, an

hence I am supporting it.

Madam, with all that said and done, there are challenges to switch froi
fossil to renewable which need to be addressed. Otherwise, it will become

futile exercise. I will address them one by one very briefly and succinctly.



The first challenge as I see it is that we need policy consistency. If yo
look closely, the regulatory framework and procedures are different in ever
State because they define their respective renewable purchase obligation:
This creates higher risk of investment in this sector. Secondly, the policice
are applicable for just five years which will create investment risks. An
biomass sector does not have a comprehensive framework, as my colleagu
just mentioned. The delay in payment by the State Electricity Regulator
Commission to the developers imposes debt burden on the developers ¢
well. Thirdly, for commercial and industrial scale, captive solar producers,

consistent metering policy is a must to encourage investment.

The second challenge, Madam, is taxation. I suggest for consideratio
of the hon. Minister to revert GST to the earlier level of five per cent fror
the current 12 per cent on renewable energy equipment to encourage greate
adoption. I need not apprise the hon. Minister that in the last 18 montt
there has been a 40 to 50 per cent increase in the price of PV modules, an
domestic solar engineering procurement, and construction costs. So, I urg
the hon. Minister to discuss the issue with the hon. Finance Minister an
convince her that in order to achieve this Panchamrit promised by the hor

Prime Minister, we have to bring GST down to five per cent, Sir.

Madam, there are infrastructure bottlenecks. There is insufficier
integration with the grid which affects the renewable projects. SERCs ai
not able to use all of the generated power to meet the needs. Th
transmission infrastructure should stay ahead of the renewable energ
generation infrastructure which is not happening currently. So, I request th
hon. Minister who mastered the power sector, be it non-renewable
conventional, to please look into this and ensure that there is a bettc

integration with the grid.



Madam, with the Government pushing for greater adoption an
penetration of EVs for both personal and commercial use, the energy an
mobility sectors are getting intertwined now. We cannot look at one whil
ignoring the other. And we will have to meet the energy demand for ot
mobility needs as well. For this, we need to have the right infrastructui
along with having the right energy mix and energy storage capabilities t

meet the peak demand.

If we are to leapfrog the present three lakh EVs in 2021 to what :
proposed under the Electrical Vehicle Opportunity Report in 2021, a
electrified 70 per cent of commercial vehicles, 30 per cent of private car
40 per cent of buses, 80 per cent of two-wheelers, and 100 per cent of threc
wheelers by 2030, we will need a strong push to develop the require
infrastructure. So, I appeal to all Ministries concerned such as the Ministt
of Road Transport, Heavy Industries, Power, and others to sit together an
provide economic incentives such as subsidies, tax rebates 100 per cent FD
manufacturing hubs, and incentives to set up charging stations as well ¢
push for the Made in India batteries since the cost of the battery is the majc
portion in the cost of the electric vehicles.

15.00 hr

It can go as high as even 40 per cent in the case of passenger cars
Otherwise, we will not be able to achieve the above targets. I ai
particularly focussing on batteries, since the lives of EVs depend on lifespa
of batteries and support provided by the Government for their replacemen
Now, the Government schemes are giving incentive only for specifi
vehicles and for a certain period. Battery needs to be replaced once in six t
eight years and it costs around 30 to 40 per cent of total cost of the vehicle

So, the Government has to create a policy framework for giving incentive



at least once, for replacement of batteries in private vehicles and twice fc

replacement in the case of commercial vehicles.

Energy storage is another aspect in this whole story. India needs :
least 10 to 12 Giga-scale factories for advanced chemistry cell production t
meet our renewable ambitions and to achieve the goals set by the hon. Prim
Minister. So, I suggest that the Government should support our Researc
and Development and local battery manufacturing in order to scale up. 1
this context, I appreciate the efforts put in by NITI Aayog and th
Department of Heavy Industries in recently awarding 50 GWh of ce
manufacturing capacity under the ACC PLI scheme with a provision of R

18,100 crore as incentives.

Secondly, as I said, energy storage 1s important in grid integration an
balancing generation of various generation sources. If we were to achiev
the targeted EV adoption by 2030, while the overall electricity demand fc
EVs in the country is projected to be around five per cent of the tot:
electricity demand in the country, the real challenge lies in intelligentl
managing the stress on the grid during the peak demand hours. Energ
storage technology plays a vital role in this context. There are man
advantages. It improves quality of power. It reduces the peak demand
Distribution goes up and it brings down use of diesel for back-up powr
applications, etc. Rooftop solar accounts for 80 per cent of the total energ
storage 1n the country today. If we use advanced battery technologies,
will help rooftop solar installations.

But the Ministry had set a target to install 500 MW of micro and mi
grids as well in the country. What has happened to that is something th:
certainly I would like to know and the House, I am sure, would like t

know. 1 am mentioning this since the energy storage market for off-gri



renewable energy is huge and runs into hundreds of billions of dollars

More than that, it helps to store and supply power to rural households.

On the energy mix, it is good that we as a nation are progressin
rapidly towards the solar energy goals that we have set for ourselves. But
you look at nuclear, it 1s not so encouraging. If you look at hydrogen, it
still in its nascent stage. The hon. Prime Minister’s announcement, in h
Independence Day Speech in 2021 from the Red Fort, about launching ¢
National Hydrogen Mission and intending to make India a global hub fc
green hydrogen production and export 1s not visible on the ground. So, t
overcome this, we need investments in Research and Development t
produce green hydrogen from renewable energy sources. Therefore, I hayv
no hesitation to say that little has been grounded on pushing a balance
energy mix in the country to help us realise the Net zero targets that we a1
committed to achieving. I urge upon the Minister to please throw some ligl
on this.

I have a couple of points and then I will conclude. The hon. Ministe
must be aware that the Perform, Achieve and Trade (PAT) scheme we
introduced way back in 2008. We need to make it more effective and mo1
sectors should be included. If you look at PAT, it is not patting; rather it 1
in a way, punishing the sector.

It is because the incentive is very low and there are high penalties fc
not meeting the targets. I believe, if we want PAT to write a success stor
the scheme has to be improved and this scheme could result in better buy-i
once the carbon credit trading scheme proposed under the Bill comes int
effect.

I need not speak about our over-dependence on China. I appreciate th

hon. Minister for allocating Rs. 19,500 crore to facilitate domestic sol:



manufacturers. However, we are still depending on China for more than 8
per cent of our needs in this area. I feel, we need to include provisions t
bring wind energy, mini-hydro, and biomass as alternative energy sources
These hybrid models would also help availability of alternative sources an

lead to faster adoption.

Land is a scarce resource. Mechanism for faster land allotment t
developers is also the need of the hour. Other environmental impacts lik
water required for solar installation need to be examined. Most solar plan
in waste lands are in highly water-stressed areas. We must also look int
waste disposal guidelines to understand the overall life cycle and life cycl

cost for better decision-making.

In the Budget speech, the Finance Minister announced that th
Government will bring Battery Swapping Policy to boost the use of electr
vehicles. Secondly, the Government of India also said that it will issu
Sovereign Green Bonds to reduce carbon intensity of the economy, and t
give access to industry to a large pool of money for energy transition.
would request the hon. Minister to please throw some light on what 1s th
present status and what plans he has on this. With these observations,
conclude my submissions, and support the Bill. Thank you ver

much.

SHRI P.V. MIDHUN REDDY (RAJAMPET): Thank you, Madam, for permitting me t

speak on the Energy Conservation (Amendment) Bill, 2022.

[ would like to start by recalling what philosopher Marshall McLuha

said, and I quote:

“There are no passengers on the spaceship earth. We all are crew.”



He has rightly said that we are all stakeholders in ensuring a betts
future by protecting our earth. We all, every nation, have a responsibility 1

protecting and making earth a better place for the future generations.

If you recall, Madam, in 1700, that 1s before industrialisation, carbo
concentration in the atmosphere was around 280 ppm. But right now, 1
2020-21, it has reached 421 ppm, which is very high. It is going t
drastically affect the climate of the earth. Every year, there has been a
increase of 1.8 ppm carbon concentration in atmosphere, which results i
increase in temperature. If the atmospheric temperature increases by eve
one degree, it will drastically affect the food security of the whole world
There have been studies which say that even one degree increase i
temperature will affect the foodgrain production by more than six per cent
These are alarming signs, and I would say that the time of introduction «
the Bill 1s very important. I appreciate the Minister to have brought this Bi
at a right time.

I would also like to say that global warming is no longer a theory. It:
a reality. We are seeing floods where we did not expect floods. We ai
seeing glaciers melting. We are seeing flooding in cities which did not eve
expect heavy rains. We have seen heat waves sweeping the country. Sq
this is the time for all of us to react. This is the time when we should mak
amends. India is the third largest emitter of carbon dioxide. We are th

seventh worst-hit country in Global Climate Risk Index.

Our agriculture is dependent on water coming from glaciers, an
rainfall. So, any change in the climatic condition is drastically going t
affect the prospects of our country. We all need to make amendments. W

all need to change what we were doing earlier to protect this earth.



There are a number of positive things in the Bill moved by the hoi
Minister, to fulfil our commitments made at COP26 Summit in Glasgow
Reaching net-zero carbon emissions by 2070; taking India’s non-foss
energy capacity to 500 GW by 2030; and meeting 50 per cent of our energ
requirements from renewable energy by 2030. This is a welcome move.

This Bill helps in increasing investments in clean energy because ¢
trading of carbon credits, and also making adoption of renewable energ
technologies compulsory for big buildings. It is a welcome move. Eve
stronger laws are required to put the system in place. It is also going t
greatly reduce our export dependence. Our current bill for crude oil impo
is 122 billion dollars, which is expected to double by 2030. Our natural gz
import is going to triple by 2040. Our import of coal is also increasing yea
by-year. So, this Bill is very important for reducing our dependence o

imports.

We have a few suggestions to make. It is good to have strong laws b
an excessive force is always detrimental to the growth of anything. B
excessive force, I wish to refer to Clause 12 which imposes a penalty of R
10 lakh and an additional penalty of Rs. 10,000 per day. It 1s very harsh.
should be in a way that we attract and motivate the people to come in lin
with renewables. We should motivate people by telling them it will benef
them in the long run. I would like to request the Government to consider th
international models like cap-and-trade market-based model. Right now, w
need to adopt latest models that other countries are following. Take th
example of European Union Emissions Trading System. We need to develo
in similar lines so that we can attract better investments. In spite of all thes:
we need a proper database to assess the carbon emitted and capped. That -

going to motivate all the industrialists because a proper database is ver



important. It is also going to be more transparent for the people coming t

India to invest.

We also require diversification of sources for raw materials. A
excessive dependence on one source is not beneficial. We have seen whi
has happened in Europe. Their too much dependence on Russia finall
resulted in a lot of trouble for them. Now, the cost of power is almost doub]
or triple in European Union and they are getting into a recession.

For example, if China blocks batteries to India or if the batteric
coming from China cost double or triple, it is going to affect our plar

drastically.

I would like to talk about the initiatives that have been taken by ot
young hon. Chief Minister, Shri Y.S. Jagan Mohan Reddy. The energ
obligation 1s 19 per cent. The State of Andhra Pradesh is doing 22 per cen
We are right on track.

I would like to give one more suggestion about GST. We hav
requested that there should be lower slabs of GST for renewables becaus
the increase in GST for pump storage at 18 per cent and for solar at 12 pe
cent is not good for the industry. We request you to consider reducing GS

to the previous levels.
15.14 hrs (Shr1 Bhartruhari Mahtab in the Chair)

I would like to say that under the guidance of our hon. Chief Ministe
the State of Andhra Pradesh is going in the right direction. For example, th
world’s largest Integrated Renewable Energy Storage Project is bein
built in Andhra Pradesh with 5,300 megawatt. It is a very big thing. It
going to control emissions which are almost equal to fifteen million tonne

of carbon dioxide or emissions caused by three million cars. We have thirty



three such locations. I have a proposition to make on behalf of my State.
you see these thirty-three locations, you will find that we can produce thirty
three gigawatt of pump storage and that translates to 120 gigawatt of othe
renewables like solar or whatever to balance the grid. It is going to be co:
effective and efficient for the whole country. A commitment was made t
ArcelorMittal for their factory in Gujarat. With this pump storage, they ar
going to supply green steel to Europe. So, where 1s Andhra Pradesh an
where 1s Gujarat? The investment is going to come in to Gujarat and th
profit is going to come to Gujarat. But if you see, we are going to benefit ¢
a country. Therefore, I would like to request the hon. Minister to considc
supporting Andhra Pradesh for setting up of 33 gigawatt of pump storag
which 1s good for the country. We have a lot of solar energy which is ther
right now. For one gigawatt of thermal energy, we require five millio
tonnes of coal. Kindly see what we have imported. We have imported 20
million tonnes to 215 million tonnes of coal into the country. If you translat
the cost -- that we are spending outside -- we can construct these 3
gigawatts of pump storage in our country itself. This 1s very important. Onc
we invest one year of coal import bill, we will not need to import coal in th

future.

Therefore, I request you to impress upon the hon. Prime Minists
because this is going to be a game changer and Andhra Pradesh will be
hub for the whole country and it will be a battery for the whole country. I
future, it is all going to be green energy and it is going to attract a lot ¢
investments. We have natural resources for that. Right now, for solar, w
require to import panels. We are importing a lot of things. But for a pum
storage, we only require concrete, earth work, etc., which is hundred pe

cent indigenous.



It will be a part of Atmanirbhar Bharat. So, it is a big thing. We a1
buying coal at 120 dollars per ton and we are producing thermal energy. B
in a pump storage, the price is fixed for the next twenty-five years at fou
rupees per unit. So, we are going to save money as there will be a reductio
of import bill and price of power per unit will also be cheaper. The bigge:
gain will be in terms of employment and in terms of investments coming t

India for the supply of green products throughout the world.

So, I request the hon. Minister to take a view on this. We have th
capacity to build 33 megawatts. We require your support. We need to take
strong decision. We can complete this whole 33 gigawatts in the next tw
years. So, if all the 33 gigawatts are constructed, India will become sel
sufficient without the import of coal. If pump storages are encouraged,
think it will be a gamechanger and all credit for the biggest pump storag
that 1s being set up in the world to our hon. Chief Minister, who 1s a youn
person with a very good vision. So, we request the hon. Minister to suppo
us for the construction of the other pump storages also.

With these words, we support the Bill. Thank you very much.

HON. CHAIRPERSON : Well said, hon. Member. I hope the Minister

taking note of what the Member had just now said.
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DR. G. RANJITH REDDY (CHEVELLA): Sir, [ thank you very much for giving me th
opportunity to speak on the Energy Conservation (Amendment) Bill, 2022.

Let us all confess that this Bill is being amended only to see that th
achieved targets put forth by the hon. Prime Minister at the Conference ¢
Parties 26 and the targets of panchamrit proposed by the Prime Minister a
reached. This CoP 26 has proposed five nectar elements. Out of the fiv
nectar elements, three were on quantitative changes. We definitely welcom

all the quantitative changes.

The first change is to increase the installed capacity of non-foss
sources to fifty per cent. We definitely appreciate that. The second chang
is to reduce the emission intensity by 45 per cent and the carbon emissio
by one billion tonnes by 2030. Each one of us will definitely welcome a
the three changes because we are accountable and answerable to the ne:
generation and we are also answerable to the climatic changes in the futw

years to come.



On plain reading, the Bills seems to be okay but if you look into th
practicality, the Government of India has two obligations. Firstly, the Cent
should definitely cooperate with the States and the States’ cooperatio
should definitely be expected by the Centre. Secondly, I want to learn froi
the hon. Minister how the Government of India is planning to prepare itse

for the CoP and the G20 Summit which are to come up next year.

Initially I had spoken about the cooperation of the States with th
Centre. Though the Central Government always chants cooperativ
federalism, it only implements coercive actions. The Centre always tries t
spit venom on the States especially on a State like Telangana which -
performing excellently well under the leadership of my hon. Chief Ministe
KCR but expects nectar from the State. Why I say that the Centre
expecting nectar from the State is because of the way we are contributing t
the Centre and what we are getting for the States. We are not getting an
assistance from the Centre. When 1t comes to handholding or expectin

some financial assistance, we are being pushed to the corner.

People talk about double engine Sarkars. We really do not need an
double engine Sarkar in Telangana because the single engine Sarkar undc
the leadership of KCR is doing excellently well and we all hope to continu

the same.

As electricity comes under the Concurrent List, both the Centre and th
State should have a say but when it comes to this point, the Centre -
prevailing to amend the laws, rules and regulations relating to electricity an
it is encroaching upon the powers of the State. The Government of India
mandating all the services including for agricultural consumers. They ar
trying to put meters at the level of farmers. Most of the States are opposin
this. They should have done this by amending the Electricity Act. They a1
doing this through Electricity Rules, 2020. They are not amending the A«



and even the BJP-ruled States are going to oppose it. We, from Telangan:

are strongly opposing this move.

Then, they are linking up this to 0.5 per cent additional borrowing
How can 1t be linked to additional borrowing of 0.5 per cent? Th

Government of Telangana is definitely opposing this point also.

As I mentioned about the Concurrent List, when any sector come
under the Concurrent List, the Government of India can only supersede th
State Government when it wishes but see the way the Centre has prevaile
upon and 1s giving powers to the Central Electricity Regulatory Commissio
by opening the floodgates to the private sector to operate in more than on
State.

We strongly oppose this. When it comes to the implementation of nor
fossil sources, we definitely welcome this. But my concern 1s, how th
renewable power purchase obligation of the States is going to be addresse
Each State has its own limitations; each State has its own commitmen

which have already been committed long time back.

If we come up with a common RPPO unit, then the burden on the Statc
is also going to go up. Especially in States like Telangana, the burden wi
go from 8.5 per cent to 21 per cent which would be a huge burden on th
consumers and also on the GENCOS. I do not understand as to how one siz

will be fit for all. The Minister has to explain about this.

When it comes to the AP Reorganisation Act, under Section 9:
basically the GENCO was supposed to produce the power for both th
States and the power was supposed to be shared in the ratio of 54:46. B
the Government of Andhra Pradesh has stopped supplying the power whic
is generated in Andhra Pradesh in spite of the conditions put by Souther
Regional Load Despatch Centre. I request the concerned Minister and th



hon. Prime Minister to look into this and also request the Government ¢
Andhra Pradesh to look into this.

All of us talk so high about the electric vehicles. We really appreciat
that because it will definitely control and contain the emission. But if w
look into the number of vehicles sold so far, it is around three lakhs onl
The main condition to fulfil the target of increasing the number of electr
vehicles 1s supply of batteries. As per the Indian Energy Outlook, we nee
54 lithium mines, 60 nickel mines and 20 cobalt mines for this. I request th
hon. Minister of Mines to tell us about their plan to achieve this. With thes
observations, I request the hon. Minister to look into the suggestions mad

by the Government of Telangana. Thank you.

HON. CHAIRPERSON: The deliberation on the Energy Conservatio
(Amendment) Bill, 2022 1s inconclusive today. We will continue it o
another day.



